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• University Grants Commission [Noti. No. K. 1-15/2009 (ARC) pt-III] 
• University Grants Commission [Noti. No. 1-1/2015(Misc.)/GA] 
• University Grants Commission [Noti. No. F.3-2/2006 (Admn. I/A&B)] 
• University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)] 
• University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)] 
• University Grants Commission [F. 1-1/2015 (Travel Desk)] 
• University Grants Commission [Noti. No. F. 21-1/2015 (FD-I/B)] 
• University Grants Commission [Noti. No. F. 30-57/2012(CVO)] 
• University Grants Commission [Noti. No. F. 3-1/2004(Admn.I/A&B)] 
• University Grants Commission [Noti. No. F. 3-1/2004 (Admn.I/A&B) (1)] 
• University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)] 
• University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B) (1)] 
• University Grants Commission [Noti. No. F.3-2/2015 (Admn. I/A&B)] 
• University Grants Commission [Noti. No. F. 3-2/2015(Admn.I/A&B) (1)] 
• University Grants Commission [Noti. No. F. 7-2/82(FD-II)] 
• University Grants Commission [Noti. No. F.8-1/2014 (SA-III-Policy)] 
• University Grants Commission [F. No. 10-2/2015 (TE)] 
• University Grants Commission [F. No. 27-63/2009(ASC)] 
• University Grants Commission [F. No.:- 7-5/2013 (FD II)] 
• University Grants Commission [F. 17-98/2010(FD-I/B)] 
• University Grants Commission [Noti. No. F. 19-5/2001 (Admn.I/A&B)] 
• University Grants Commission [Noti. No. F. 21-1/2015 (FD-I/B)] 
• University Grants Commission [Noti. No. F. 2-103/2014(GA)] 
• University Grants Commission [Noti. No. F. 30-1/2014 (Admn. I/A&B)] 
• University Grants Commission [Noti. No. F. 3-1/2004(Admn.I/A&B)] 
• University Grants Commission [Noti. No. F. 3-1/2004 (Admn.I/A&B) (1)] 
• University Grants Commission [Noti. No. F. 3-1/2004 (Admn.I/A&B) (2)] 
• University Grants Commission [Noti. No. F. 3-1/2004 (Admn. I/A&B) (3)] 
• University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)] 
• University Grants Commission [Noti. No. F. 3-2/2006(Admn.I/A&B) Pt. File] 
• University Grants Commission [Noti. No. F.3-2/2015 (Admn. I/A&B)] 
• University Grants Commission [F. No. 17-1/2015 (FD-II)] 
• University Grants Commission [D.O. No. 12(73)/US(WE)/00/3688f/R] 
• University Grants Commission [Noti. No. 36035/3/2004-Estt(Res)] 
• University Grants Commission [F. No. 8-3/2007-MC] 
• University Grants Commission [Noti. No. AB 14017/48/2010-Estt. (RR)] 
• University Grants Commission [Noti. No. AAI/327/30/2009] 
• University Grants Commission [D.O. No. 8-2/2012-UIA] 
• University Grants Commission [Noti. No. F. 15-3/2012 (ARC)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754784


 - 103 - 

© EBC Publishing Pvt Ltd 

• University Grants Commission [Noti. No. F. 1-4/2012 (Girts & Boys Hostel/RO)] 
• University Grants Commission [Noti. No. F.21-1/2010/PDF-Policy/(SA-III)] 
• University Grants Commission [F. No. 14-4/2012(CPP-II)] 
• University Grants Commission [F. No. 25-4/2007 (CU)] 
• University Grants Commission [F. No. 25-4/2007 (CU) (1)] 
• University Grants Commission [F. No. 33-3/2012-DAF] 
• University Grants Commission [No.: F. 1-77/2012(XII Plan)] 
• University Grants Commission [Z. 28015/119/2012-H] 
• University Grants Commission [Noti. No. 43011/153/2010-Estt.(Res.) (1)] 
• University Grants Commission [Noti. No. 7(2)/E.Coord/2013] 
• University Grants Commission [D.O. No. 14-9/2013 (CPP-11)] 
• University Grants Commission [D.O. No. 1-4/2013 (CM)] 
• University Grants Commission [D.O. No. 33-1/2013-DAF] 
• University Grants Commission [D.O. No. F. 1-2/2013 (Inf. & Stat)] 
• University Grants Commission [D.O. No. F. 1-7/2011 (CPP-II)] 
• University Grants Commission [Fax. 011-23239659] 
• University Grants Commission [Noti. No. F. 11-1/2013-Skt.II] 
• University Grants Commission [Noti. No. F.15-10/2013] 
• University Grants Commission [F. 1-7/2011 (SCT)] 
• University Grants Commission [Noti. No. F.21-1/2010/PDF-Policy(SA-III)] 
• University Grants Commission [Noti. No. F. 27-1/2012(CPP-II)] 
• University Grants Commission [Noti. No. F. 5-1/2013 (CPP-II)] 
• University Grants Commission [Noti. No. F.6-6/2013(SA-II) Policy File] 
• University Grants Commission [F. No. 4-15/2013-U1(A)] 
• University Grants Commission [Noti. No. K-11022/67/2012-AR] 
• University Grants Commission [Noti. No. 1-1/2014 (Secy) (1)] 
• University Grants Commission [Noti. No. 3-1/2012-NER] 
• University Grants Commission [Noti. No. DEB/UGC/Website/2013] 
• University Grants Commission [DO. No. 18-61/2014-U1A] 
• University Grants Commission [D.O. No. 14-15/2011(CPP-II)] 
• University Grants Commission [D.O. No. 14-24/2011 (CPP-II)] 
• University Grants Commission [D.O. No. 14-9/2013 (CPP-II) (1)] 
• University Grants Commission [D.O. No. 1-2/2014(CPP-II)] 
• University Grants Commission [D.O. No. 4-38/2014-U1A] 
• University Grants Commission [D.O. No. 6-1/2014 (CPP-II)] 
• University Grants Commission [D.O. No. F. 1-1/2014 (Secy) (4)] 
• University Grants Commission [D.O. No. F. 1-1/2014 (Secy) (6)] 
• University Grants Commission [D.O. No. F. 1-6/2014 (CM) (3)] 
• University Grants Commission [D.O. No. F. 32-1/2013-TS.II] 
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• University Grants Commission [D.O. No. F. 5-1/2014 (CPP-II)] 
• University Grants Commission [File No. 21-1/2013] 
• University Grants Commission [Noti. No. F. 15-1/2013(SA-II)] 
• University Grants Commission [Noti. No. F.15-3/2012 (ARC)] 
• University Grants Commission [Noti. No. F. 17-98/2010 (FD-I/B)] 
• University Grants Commission [F.1-12/2011(SCT)] 
• University Grants Commission [Noti. No. F. 2-2/2013 (PE)/Policy File (CPEPA)] 
• University Grants Commission [Noti. No. F. 30-2/1993 (CU) (5)] 
• University Grants Commission [F. 30-2/1993(CU) (7)] 
• University Grants Commission [F. No. 11-10/2013 SC/ST] 
• University Grants Commission [F. No. 19-7/2014 Desk(U)] 
• University Grants Commission [F. No. 43-10/2013 (CU) (3)] 
• University Grants Commission [F. No. 43-10/2013 (CU) (4)] 
• University Grants Commission [F. No. 43-10/2013 (CU) (5)] 
• University Grants Commission [F. No. 65-1/2012-Desk (U)] 
• University Grants Commission [F. No. 65-1/2012-Desk(U) (1)] 
• University Grants Commission [F. No. 65-1/2012-Desk (U) (2)] 
• University Grants Commission [No.: F. 23-1/2014 (ASC)] 
• University Grants Commission [Noti. No. 11013/2/2014-Estt (A-III)] 
• University Grants Commission [Noti. No. 12-20/2015-U.I] 
• University Grants Commission [D.O. No. F.1-1/2015(Secy)] 
• University Grants Commission [Noti. No. AB 14017/13/2013-Estt. (RR)] 
• University Grants Commission [Noti. No. C-30011/1/2015-Vig.] 
• University Grants Commission [Noti. No. C-36011/1/2010-PG.] 
• University Grants Commission [D.O.F. No. 1-1/2015 (Secy)] 
• University Grants Commission [D.O.F. No. 1-1/2015(Secy) (6)] 
• University Grants Commission [D.O.F. No. 1-1/2015 (Secy) (7)] 
• University Grants Commission [D.O.F. No. 1-1/2015 (Secy) (8)] 
• University Grants Commission [D.O. No. 14-2/2013 (CPP-II)] 
• University Grants Commission [D.O. No. F.13-1/2000(EA/ENV/COS-I)] 
• University Grants Commission [D.O. No. F. 14-21/2014 (CPP-II)] 
• University Grants Commission [D.O. No. F. 14-6/2014 (CPP-II)] 
• University Grants Commission [D.O. No. F. 1-11/2014(CPP-II)] 
• University Grants Commission [D.O. No. F. 1-12/2015(CM) (3)] 
• University Grants Commission [D.O. No. F. 1-1/2014 (Secy)] 
• University Grants Commission [D.O. No. F. 1-1/2014(Secy) (10)] 
• University Grants Commission [D.O. No. F.1-1/2014 (Secy) (5)] 
• University Grants Commission [D.O. No. F. 1-1/2014(Secy) (9)] 
• University Grants Commission [D.O. No. F. 1-1/2015(Secy) (13)] 
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• University Grants Commission [D.O. No. F. 1-1/2015(Secy) (14)] 
• University Grants Commission [D.O. No. F. 1-1/2015 (Secy) (2)] 
• University Grants Commission [D.O. No. F.1-1/2015(Secy) (3)] 
• University Grants Commission [D.O. No. F. 1-7/2011 (CPP-II)] 
• University Grants Commission [D.O. No. F. 20-3/2015(PS) (3)] 
• University Grants Commission [D.O. No. F.39-1(NER)/2014(SA-III)] 
• University Grants Commission [D.O. No. F. 6-6/2013(SCT)] 
• University Grants Commission [D.O. No. F.91-1/2013(GS) (11)] 
• University Grants Commission [D.O. No. F.91-3/2014 (GS) (12)] 
• University Grants Commission [F14-2/2002(GA)] 
• University Grants Commission [Noti. No. F. 12-2/2015 (DEB-III)] 
• University Grants Commission [Noti. No. F.12-2/2015 (DEB-III) (2)] 
• University Grants Commission [Noti. No. F.1-5/2013-IA/DBT] 
• University Grants Commission [Noti. No. F.39-1/NER/2014(SA-III)] 
• University Grants Commission [Noti. No. F. 39-1(NER)/2014(SA-III) (1)] 
• University Grants Commission [Noti. No. F. 8-1/2014(SA-III-Policy)] 
• University Grants Commission [F. No. 12-27/2012 AR] 
• University Grants Commission [F. No. 3-1/2011 NER] 
• University Grants Commission [F. No. 58-6/2014-CU-III] 
• University Grants Commission [F. No. 6-20/2015-DAF] 
• University Grants Commission [F. No. 6-20/2015-DAF (1)] 
• University Grants Commission [F. No. 6-20/2015-DAF (15)] 
• University Grants Commission [F. No. 6-20/2015-DAF (2)] 
• University Grants Commission [F. No. 8-58/2014/LII] 
• University Grants Commission [WP(C) No. 04 of 2013] 
• University Grants Commission [Noti. No. 22-2/2016-ES. 4] 
• University Grants Commission [D.O. No. 11/13/2015-SS] 
• University Grants Commission [D.O. No. 1-1/2015 (Secy)] 
• University Grants Commission [D.O. No. 1-1/2016 (Secy) (14)] 
• University Grants Commission [D.O. No. 1-1/2016 (Secy) (19)] 
• University Grants Commission [D.O. No. 1-1/2016(Secy) (31)] 
• University Grants Commission [D.O. No. F.1 - 11/2007(CPP-II)] 
• University Grants Commission [D.O. No. F.1-11/2014(CPP-II)] 
• University Grants Commission [D.O. No. F.1-1/2012(SA-III)] 
• University Grants Commission [D.O. No. F. 1-1/2015(Secy)] 
• University Grants Commission [D.O. No. F. 1-1/2015 (Secy) (1)] 
• University Grants Commission [D.O. No. F. 1-1/2016 (CM) (21)] 
• University Grants Commission [D.O. No. F. 1-1/2016 (Secy) (17)] 
• University Grants Commission [D.O. No. F. 1-1/2016 (Secy) (30)] 
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• University Grants Commission [D.O. No. F. 1-1/2016(Secy) (32)] 
• University Grants Commission [D.O. No. F. 1-1/2016(Secy) (33)] 
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• University Grants Commission [Noti. No. F. 5-1/2016-ES. 3] 
• University Grants Commission [F. No. 12-9/2016 (DEB-III) (3)] 
• University Grants Commission [F. No. 13/5/2015(WW)] 
• University Grants Commission [F. No. 14-4/2016(PS)] 
• University Grants Commission [F. No. 1-2/2009(EC/PS)] 
• University Grants Commission [F. No. 20-36/2015-Desk U] 
• University Grants Commission [F. No. 26-1/2014 (SA-III/PFMS)] 
• University Grants Commission [F. No. 28-2/2015 (DEB-III) (4)] 
• University Grants Commission [F. No. 31-1/2016-ES.4] 
• University Grants Commission [D.O. No. F. 1-100/2016 (MOOCs/e-Content)] 
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• University Grants Commission [D.O. No. F. 1-1/2015 (Secy)] 
• University Grants Commission [D.O. No. F. 1-1-/2016 (Secy)] 
• University Grants Commission [D.O. No. F.1-1/2016(Secy) (1)] 
• University Grants Commission [Noti. No. F5-_____/2014(HRP)] 
• University Grants Commission [Noti. No. F.2-3/2015-2016 (Policy/MRP)] 
• University Grants Commission [F. No. 7-1/2016-U1(A)] 
• Central Board of Direct Taxes [Circular No. 5 of 2026] 
• Central Board of Direct Taxes [Circular No. 6 of 2026] 
• Central Board of Direct Taxes [Noti. No. S.O. 3454(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 3455(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 3596(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 3654(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 3655(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 3743(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4190(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4191(E)] 
• Ministry of Corporate Affairs [Noti. No. G&CL: MCA: JUL:01/2026] 
• Ministry of Finance [F. No. IRDAI/Reg/10/224/2026] 
• Ministry of Finance [F. No. IRDAI/Reg/11/225/2026] 
• Ministry of Finance [F. No. IRDAI/Reg/12/226/2026] 
• Ministry of Finance [F. No. IRDAI/Reg/7/221/2026] 
• Ministry of Health and Family Welfare [Noti. No. G.S.R. 130] 
• Ministry of Health and Family Welfare [Noti. No. G.S.R. 131] 
• Ministry of Home Affairs [Noti. No. G.S.R. 128] 
• Ministry of Home Affairs [Noti. No. G.S.R. 129] 
• Ministry of Home Affairs [Noti. No. G.S.R. 680(E)] 
• Ministry of Home Affairs [Noti. No. G.S.R. 681(E)] 
• Ministry of Jal Shakti [Noti. No. G.S.R. 132] 
• Ministry of Law and Justice [Noti. No. BCI:D:4697/2026] 
• Ministry of Mines [Noti. No. G.S.R. 683(E)] 
• Ministry of Mines [Noti. No. G.S.R. 684(E)] 
• Ministry of Mines [Noti. No. G.S.R. 685(E)] 
• Ministry of Mines [Noti. No. G.S.R. 686(E)] 
• Ministry of Mines [Noti. No. G.S.R. 687(E)] 
• Ministry of Mines [Noti. No. G.S.R. 688(E)] 
• Ministry of Mines [Noti. No. G.S.R. 689(E)] 
• Ministry of Science and Technology [Noti. No. G.S.R. 660(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 133] 
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